SHRI SHREEGOPAL VYAS: | wolld like to know whether there is any fareign hand behind this
trouble.

SHRI P CHIDAMBARAM : Obwviously, they get help from acrogs the border, and many of the
leadlers are not here. They are across the border, in safe havens and sanctuaries, and they operate
from there. In that sense, the Indian hand has become a foreign hand when it operates from outside.
And, they have the support of ather agencies and some other countries. So, obviously, they have the
support of some foreign elements.

MR. DEPUTY CHAIRMAN: Now we will take up the Appropriation (Raillways) No.3 Bill, 2009,

SHRI 8.8, AHLUWALIA: Sir, we will pass this Bill without discussion. But, the only thing i that in
future, thiz Bill should come alang with the Railway Budget. We do not understand how it was
separated.

MR. DEPUTY CHAIBMAM: There was some delay this time because of some message which
was 1o come.

GOVERNMENT BILL
The Appropriation (Railways) N0.3 Bill, 2009
THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): Sir, | move:

"That the Bill to authorise payment and appropriation of certain sums from and out of the
Corgolidated Fund of India for the services of the finandal year 2009-10 for the purposes of
Railways. as passed by Lok Sabha, be taken into consideration.”

The question was put and the motion was adooted.
MR. DEPUTY CHAIRMAN: We shall now take up Clause-by-Clause consideration of the Bill.
Clauses 2, 3 and the Schedule were added to the Bil.
Clause 1. the Enacting Formuia and the Title were added to the Bifl.
KUMARI MAMATA BANERJEE: Sir, | move:
That the Bill be returned.
The question was put and the motion was aaopted.

MR. DEPUTY CHAIRMAN: The Houge iz adjourned to meet at 2.30 p.m.

The Houge then adjourned for lunch at forty-five minutes
past twelve of the clock.

The House reassembled after lunch at thirty-five minutes past two of the clock, The Vice-
Chairman (PROF. P. J. KURIEN) in the Chair.
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Shri Vijay Darda to move a Rescluticn urging

upon the Government to take Lrgent steps to increase the power generation in the country.

PRIVATE MEMBER'S RESOLUTION
Nsed to increass powsr generation in thse country
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